
 

     

 

      

      

            

         

         

         

         

        

         

          

        

         

         

         

         

         

        

         

         

         

         

        

         

  

            

          

 



   

      

      

         

  

            

   

 
   

  

           

          

            

            

            

            

           

            

        

             

        

         

          

         

  

  



        

          

        

       

         

        

         

         

         

        

         

      

             

           

             

           

             

        

         

          

          

           

          

           

       

            

           

           

           

           

 



 

          

          

           

             

          

             

          

            

    

           

           

         

          

              

          

           

        

          

          

           

          

            

         

           

           

            

            

          



 

           

           

 

           

        

            

           

              

             

            

            

           

            

             

     

               

              

          

 

              

         

                

           

 



 

               

           

           

            

           

             

            

       

           

        

         

        

         

         

           

            

             

        

           

    

             

          

         

            

       



(i7) Applicant Company to file Afftdavit of Service in rhe Registry proving

dispatch of notiaes upon sharcholde6, creditors, notices to regulatory

authorities as stated in Clause 2,13,14 and l5 above and publication ofnotices

csA 425/2017

B.S.V. Prakashkumar. (Judicial)

V. Nallasenapathy, Member (Technical)

in newspapers.

NCLT
Typewritten Text
Sd/-

NCLT
Typewritten Text
Sd/-




